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21.11.2001. 

In this disposed of matter, 

learn& SSC has filed MA NO. 84/$1 seeking 45 

days time from today to dispose of the 

representation of applicant.Leattl& counsel for 

applicant has no oojtiOfl to this.In view of this 

MA is allowed and it is directed that the oer 

of the Tribunal should oe complied with within 

45 days from today. MA is accordingly disposed of. 

oiy of this order to ooth sides. 

S/i Ce- çnai ,rman 


